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PAPERS LAID ON THE TABLE

PEPSU RuLEs OF EXECUTIVE BUSINESS
(VALIDATION) ACT

The Deputy Minister of Home Affairs
¢Shri Datar): I beg to lay on the Table
a copy of the Patiala and East Punjab
States Union Rules of Executive Busi-
ness (Validation) Act, 1954 (Presi-
dent’s Act No. 6 of 1954), under sub-
section (3) of section 3 of the Patiala
and East Punjab States Union Legis-
lature (Delegation of Powers) Act,
1953. [Placed in the Library. See
No. S-82/54].

SPECIAL MARRIAGE BILL

The Minister of Law and Minority
Affairs (Shri Biswas): 1 beg to lay
on the Table a copy of the Report of
the Joint Committee on the Bill to
provide a special form of marriage in
certain cases, and for the registration
of such and certain other marriages.

GENERAN BUDGET —contd.

Mr. Speaker: The House will now
continue the general discussion on the
seneral Budget.

As the House will be sitting today
¢ll 7-30 p.m., the Private Members’
Business will be taken up from 5-00
pm. to 7-30 pm. instead of from 4-30
pm. to 7 pm.
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Mr. Speaker: Order, order. I might
request the hon. Member that he
should address the Chair. That is the
proper parliamentary convention.
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Shri Sarangadhar Das. Not in the House.
Shri B. S. Murty.

Shri B. S. Murthy (Eluru): Sir, 1
thank you for having given me an
opportunity to speak on the Budget
which has been very ably presented
by our Finance Minister. The Budget
is something like the outcome of a Rip
Van Winkle. We have been given a
plan. As usual, our plan began with
a predetermined objective of raising
the standard of living of the people of
India. In accordance with this pre-
determined objective this is the fourth
Budget our Finance Minister, a scholar
and a philosopher......
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The Minister of Agriculture (Dr. P.
S. Deshmukh): He has not claimed to
be.

Shri B. 8. Murthy:...... has presented
to us.

I do not want to call this Budget as
unimaginative. In fact this Budget
suffers from over-imagination. But at
the same time I must say that the fun-
damental problemy confronting the
country today have not been appre-
ciated by the Finance Minister.

Before I come to these fundamental
problems, I would like 10 give a warn-
ing to the ruling party. The party has
been in power for nearly seven years
in the Centre and it so happened that
at the time of the presentation of the
Central Budget there were two States
in which elections were iaking place,
one in the South and the other in the
North. In the South the Congress has
failed; in the North the Congress has
gained.

The Minister of Parliamentary Affa-
irs (Shri Satya Narayam Sinha): We
have maintained the status quo.

Shri B. S. Murthy: The hon. Minis-
ter for Parliamentary Affairs says they
have maintained status quo. Well,
status quo according to Malthus is a
decaying process and the decaying pro-
cess should be arrested if the party
wants to stay for some time more. I
am not saying this in disparagement.
I want the Congress to be abreast of
facts. In the South the intellegentsia
has voted the Congress out; in the
North the capitalists have mobilised
behind the Congress. Another not-
able fact is that in the South the
women have voted the Congress out.
In Kerala the intelligent voters of the
fair sex have voted the Congress out.

Shri Algu Rai Shastri (Azamgarh
Distt.—East cum Ballia Distt.—West.):
‘They are likely to become homeless!

Shri B. 8. Muarthy: That shows that
the domestic front is rather precarious
for the Congress. What I wanted to
tell the Congress is that their propo-
sals are not being accepted by the
masses as they are. Therefore, there
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must be a reorientation in presenting
the projects and plans. This was the
thing which I wanted to say when I
said about Kerala and PEPSU—nothing
more or nothing less. It is for the
Government to see whether there is
any writing on the wall in the results
of the two elections and to reassess
their values, their projects and plans.

This Budget is not only not progres-
sive but it is regressive; especially
when the Minister of Finance has
taken recourse to deficit financing for
as much as Rs. 250 crores, I do not
understand why he has thought it ad-
visable to fax the poorer sections of
the people. He has taxed footwear,
taxed soap and taxed betel-nut. Espe-
cially in the South, betel-nut—I should
say for the edification of the Finance
Minister—is an apology for food.........

Dr. Lanka Sundaram (Visakhapat-
nam): Substitute.

Shri B. S. Murthy: It is an apology
for food, I want to tell the Finance
Minister and the House also. The
worker when he is not able to get a
morsel of food because of lack of
money with him, goes to the nearest
shop and spends a couple of pice and
gets some betel-nut and betel-leaves
and he goes on chewing it thinking
that he has been munching scme food
and this is the appalling state of
poverty in which the South Indian
worker is found today.

This reminds me of a poem which,
I think, has been written by Mary
Lamb wherein she said that a poor
and hungry boy not havinz food for
two or three days went to a swveetmeat
shop and saw the sweetmeats there for
a number of hours and satisfied him-
self that at least he saw something
there though he was not able to eat it.
In the same way, the worker in the
South has to take this betel-nut as an
apology for food because he cannot
get food. The Finance Minister’ has
not provided work for him. Unless
work is given, there is no earning; if
there is no earning there is no pur-
chasing power and if there is no pur-
chasing power there is no food—this
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[Shri B. S. Murthy]
is the vicious circle in which our pre-
sent rulers are keeping the masses in
India.

The Minister of Finanee (Shri C. D.
Deshmukh): We can grow more betel-
nuts.

Shri B. S. Murthy: The Finance
Minister’s suggestion will help him to
get more revenue but not in giving
more nut for the worker.

About soap, 1 think I better leave it 7

to the Industry Minister who has
made a thorough study of it, to see
whether it will yield anything or not
without hitting the smaller fry in the
industry. About footwear it is again
the consumer who has to pay the tax.
All the taxes the Finance Minister bas
brought in are taxing only the consu-
mers and also the lower strata of the
community. Therefore, I think that
when they are taking recourse to de-
ficit financing to the extent of Rs.250
crores they could also forgo this and
leave it to the future how to manage
it.

About this deficif financing I must
say a word. The Minister has not
been able to explain 1o us the result
of the deficit financing. So far as
employment is concerned, according to
the figures supplied on the floor of this
House recently, it looks as if nearly
20,000 people per month—mostly skil-
led labourers—are coming to the em-
ployment exchanges and registering
themselves. I do not know how far
the Finance Minister with his Plan and
the Budget will be able to give employ-
ment for these people who are trying
to eke out their daily bred. In this
connection I must say that the
two fundamental problems confronting
the country today are poverty and un-
employment. If you go to the rural
areas you will see that poverty in all
its nakedness is having its sway.
Thére are people today who are rot
having even one square meal a day.
What is the use of telling these people
wait for some time more, the Plan will
fructify in God’s good time and then
you will get food? Today, after all,
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food is the prime concern, though it.
is stated that bread is not the only
question. We know

fa AT B WTATT FG(

If there is no food there is no God.
and if thereis no food there cannot be
any government also. Government
has to think seriously about this prob-
jem. The poorer classes, the landless
labour, the toilers and the moilers of
the country are not having anything.
Therefore there must be a proper ap-
preciation of the problem. Unemploy-
ment is the source of all evils. You
know why there is more and more up-
rising in the country, not in the revo-
lutionary sense; but after all they
must ask, and they are asking you to
give food. But you are telling them:
wait, take this Plan, read it and digest
it and it is food for you. 1 think it is
high time that the Finance Minister
came with concrete plans to obliterate
poverty as well as unemployment in
country. ’

Mr. Deputy-Speaker: The hon. Mem-
ber wants the Minister to give food
without a plan.

Shri Nambiar (Mayuram): If possi-
ble.

Shri B. S. Marthy: The child asks for
food. It is for the mother to go on
with the plan or the project.

Because you have given me only one
minute more I want to say something
about Community Projects. Commu-~
nity Projects are welcome. But today
I am araid most of these Community
Projects are being manned by persons
having antediluvian ideas. They are
people who do not have any progres-
sive ideas. They think they have got
it because of their past service to the
country by belonging to a certain
party. These people must be soon re-
placed and young and energetic blood
must be brought into the field. We
should see that they make full use ot
the help we are getting from other
countries. It is no use putting persons
there who have no progressive ideas.
who have reached the maximum of the
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progress that they could ever make.
I want to see that the Community
Projects give as much help to these
rural areas as possible. That is cnly
possible if they are manned by persons
with a better outlook than most of the
people who are manning them today.

The Parliamentary Secretary to the
Minister of Finance (Shri B. R.
Bhagat): This is the fourth day of dis-
cussion of the fourth budget of the
Finance Minister. It is really very
heartening that both in the House
as well as in the country there bhas
been a very large measure of support
and appreciation of this Budget. I
should like, with your permission, Sir,
to intervene at this stage and clear up
a few factual points arising out of the
discussion in these four days.

Before I go to other points I cannot
but refer to the paradoxical manner
in which Mr. H. N. Mukerjee has pro-
pounded his thesis about increased em-
ployment and increased production
and some other matters. He has found
very serious defects in the Budget and
he said that this is the worst budget
of all the four budgets of the Finance
Minister. And still he says that he
likes him. I cannot but recall to this
House the meaning of the famous
poem, which I cannot forget, of the
great Hindi poet Surdas, where he
describes the divine espouse Radha as
finding fault with Lord Krishna in his
mischief and everything, and still lik-
ing him or loving him.

Shri D. C. Sharma (Hoshiarpur):
Will the hon. Member quote that
poem?

Shri B. R. Bhagat: I am sorry, it is
not with me just now.

Shri Nambiar: He did not like it—he
disliked.

Mr. Deputy-Speaker:
speeches become romantic.

Shri B. R. Bhagat: With these re-
marks I cannot but point in a very
surprising manner to the statement
made by my hon. friend Shri V. G.
Deshpande, where he has charged the
Government that it is not doing every-

Sometimes
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thing possible to rehabilitate the refu-
gees. It is good to make politics out
of it, but I must point out that it isnot .
fair for an hon. Member to make incor-
rect statements. I heard his speech
and just to check up, I also went
through the official report. He says
that a sum of Rs, 4 crores has been
provided for the rehabilitation of re-
fugees, and according to him he has
rightly charged the Government for
neglecting the cause of the refugees.
I would request him, Sir, through you,
to just read a bit more carefully the
budget papers. A sum of Rs. 34-32
crores distributed over a number of
demands has been clearly earmarked
for Rehabilitation, including about a
little over 10 crores on the revenue
account and over 23 crores on the capi-
tal account. The mistake that he has
made is that, capital budget for Reha-
vilitation includes a some of Rs. 4 crores:
for compensation to the refuges, and
this amount has been taken Ly him as
the total amount allotted for the re-
habilitation of refugees this year.

Shri V. G. Deshpande (Guna): What
I said was that only a sum of Rs. 4
crores was being a'loted towards com-
pensation to refugees, and that more
should have been allotted

Shri B. R. Bhagat: I may inform the
House in this connection,—as he bas
laid this charge at our doors,—that up
till now the total amount spent on re-
habilitation (including this year), is to
the tune of Rs. 205 crores, and I think
the greatest chit of appreciation .that
this Government can get is that it has
been able to solve the problem of re-
fugees in the best manner possible. I
feel that there are items on which some
more progress has to be made, but
the work so far done has been quite
appreciable.

I would now refer to another point
raised by my hon. friend Shri S. N.
Das. He complained that there has
been inordinate delay in the rural
credit survey, and charged Government
for treating the rural areas, their pros-
perity and the credit which is so much
needed, with half-heartedness. This
has been the subject of several inter-
pellations in the House and therefore,
the House owes an explanation from
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the Government. I think there has
been no undue delay in the Publica-
tions of the report. This has been
rather an unusual type of survey
covering some six hundred selected
villages all over the country spread
over seventy-five districts. An enor-
mous amount of material has been *
<ollected - which has to be
and conclusions drawn so that
this very important aspect of the
rtural credit may be examined and
-definite conclusions arrived .at.  Sir,
the matter is in the drafting stage
and, I think, before long this report
will be out.

The third point which the hon. Mem-
bers referred to is that the provision
of Rs. 48 crores made in the Budget
by way of foreign assistance is mnot
calleg for in the present international
situation and that there may be a
shortfall to that extent as this amount
may not be coming at all. If we go
into the details, we will ind that it is
wrong to come to this conclusion be-
cause all the amounts budgeted are
authorised ones. We have entered into
agreements as regards supply of equip-
ment and other things and there is no
uncertainty about them. This amount
consists of Rs. 3 crores from the Inter-
national Bank for Reconstruction and
Development. From U.S.A. 20 million
dollars for the supply of locomotives
255 million dollars for the supply of
jron and steel and lastly Rs. 4
CrOoFes for irrigation and hydro-
electrical equipment from Canada
and Australia have been provided
for. In all these cases, we have
-entered into agreements and supplies
will be coming in the course of the
year. There is nothing uncertain about
it. We have not taken into account
any uncertain element in this Budget
so far as foreign assistance is con-
cerned.

Coming to the more important points
referred to by Shri H. N. Mukerjee
and Shrimati Sucheta KXirpalani, 1
should like to say something. Shri-
mati Sucheta Kripalani has said that
the increase in industrial production
that has taken place must be attri-
buted to fuller utilisation of existing
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capacity and not to investment. I
agree that a great part of the im-
provement in industrial production
has been due to the better utilisation
of the capacity which had hitherto
been idle. But, we should not, on the
other hand, forget that there have
also been increases in the installed
capacity in several industries such as
cement, rayaon, paper, electric lamps,
bicycles, electric fans, radio receivers,
sewing machines, tea chests, caustic
soda, sheet glass and certain types of
textile machinery. The fact that big
Government enterprises like Sindri
and Chittaranjan have gone into pro-
duction cannot also be dismissed as
of no significance. Even though we
grant that there has been increased
production due to the greater and
fuller utilisation of the idle capacity,
what is the inference that we should
draw from this? No one can say that
the industrial progress of this country
has been at a fast enough rate. No
one can deny that what we want
is more investment. It is in this con-
text precisely that the Finance Minis-
ter has formulated the Budget propo-
sals. Resort to deficit financing means
that we are very particular about in-
vestment for economic development.
Unless there is more investment, more
production, more income and more
employment, and this cycle goes on,
there is no way out of the present
economic crisis.

The Indian economy is now in a much
better shape than it was a couple of
years ago. Food production has gone
up. So has our industrial production.
Our foreign exchange resources are
such that we can afford a little more
of necessary imports. Prices have
come down. Inflationary pressure has
disappeared. This, I agree, is no pro-
sperity. But, I do not know why hon.
Members should say that it is false
prosperity. We did not claim it. Of
course, as the Finance Minister
said in his speech, the picture
is changing. Do not these factors
indicate that the economic picture is
changing?
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Shri K. K, Basu (Diamond Harbour):
Changing for what?

Shri B. R. Bhagat: For the better.
It wil take many years of hard
work before the word ‘“prosperity”
can be wused in the Indian eco-
nomic context. Nevertheless the fact
remains that production has improv-
ed. Utilisation of idle capacity is
the first step in that direction. This
accords with the recommendation of
the Planning Commission. It has
been possible to utilise idle capacity
because, if I may put it briefly,
thanks to the Plan af\d to some ex-
tent to Nature’'s bounty, the shortage
of food and raw materials consequent
on the war and partition have been

« made good.

I will then refer to the paradox,
raised by my hon. friend Shri H. N.
Mukerjee. of increased production
and increased unemployment. He is
a very keen student and has a very
keen mind. Yet, I do not know if
he has tried to grasp the economy of
backward countries. Not only in
India, but in all backward coun-
tries where there is a heavy dose of
population, this phenomenon occurs.
The factors making for the worsening
of the unemployment situation since
about the«middle of last year have
been gone into several times in this
hon. House. Firstly, we do not quite
know whether unemployment in the
country as a whole has increased.
We have figures relating to a small
sector which indicate a  worsening
of the situation. There are reasons
on the other hand to believe that
employment in organised industries
has been well maintained. As de-
velopmental expenditure under the
Plan goes up. employment opportuni-
ties do not expand at a rate rapid
try in which population is increasing
rapidly, employment as well as un-
employment can increase simul-
taneously, if employment opportuni-
ties do not expand at a
enough to absorb new entrants. This
is the situation that obtains in the
country. But what is the remedy?
How is this paradox to be solved?
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The paradox arises from the fact
that several industrial units have
been carrying a labour force larger
than is strictly necessary, and new
investment has been hampered by
the sudden change in world condi-
tions from a sellers to a buyer's
market. This transitional phase, we
hope, will scon be over. It obtains
in many otbher countries on this side
of the hemisphere. But I agree that
our major problem is to increase pro-
duction as well as employment. These:
are the two sides of the same medal.
If there is increased production with-
out employment. it will lead to a
decrease in the purchasing power and
production will get a setback. I
there is increased employment and
purchasing power without increasing
production, it will develop shortages
and inflation. My reply to my two
hon. friends is that what we now
want is to build up increase in pro-
duction and to resolve this paradox.

I will refer, lastly, to another point:
made by my hon. friend Shri H. N.
Mukerjee. He charged the Govern-
ment with not tapping the untapped:
resources by way of profits, both In-
dian and foreign. Let us examine the
Indian case he has cited. He wants
us to fix a ceiling on profits. Attrac-
tive - though this might sound to-
those who want to eliminate private
enterprise altogether, the practical
question is whether profits in industry
at present are too high, whether the:
country at present is faced with what
in economic terminology is called “a
profit inflation”. There are no signs:
of this. At least my hon. friend has
not given any evidence or proof of"
this—that there is a “a profit inflation””
in this country and therefore there-
must be some ceiling fixed on profits.

He has referred to an article in the
Free Press Journal which I carefully
read after hearing his speech. which
gives the results of a study of the pro-
fits of 79 companies. This article savs-
that on a paid-up capital of Rs. 83
crores, these companies made a net-
profit of Rs. 15 crores. But if one-
were to take into-account the reserves-
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.of Rs. 68 crores, the net profit works
.out to about ten per cent. The arti-
cle itself points out that the dividends
paid out by these companies amount-
ed to Rs. 8 crores, which gives a re-
turn of six per cent. on the paid-up
.capital and reserves, which is not
-very unreasonable. I am afraid there
is some confusion in the mind of the
‘hon. Member, and he seems to think
that the reserves of Rs. 68 crores
were earned in 1952-53. This, of
course, is not true. He expressed in
another context the need for plough-
ing back profits. So, I do not see why
he objects to the reserves which have
been built up over a period, which
will ultimately go to investment.

There is., I am afraid, a similar
misunderstanding in regard to the
foreign remittances, to which he has
made a reference. I must frankly
.confess that there is something
wrong in the Communist Party's
Research Bureau, because I went
through the proceedings of the
Council of States. and there also ,I
fcund that a similar misconception
had arisen. He has spoken of profit
vemittance to the tune of Rs. 200
crores by the foreign companies,
while some of his colleagues in the
cther House have referred to a profit
remittance of about Rs. 130 crores.
We would like to know from the hon.
Member where he gets his figures
from and what the method of arriv-
ing at these estimates is. We have
an authoritative study by the
Reserve Bank of India on this sub-
ject. on the basis of which, the esti-
mate comes to Rs. 39 crores only.
“There is not, therefore, any vast
scope for taxation here, as the hon.
Member has pointed out.

Further, to stop remittance of
profit is to stop the inflow of foreign
.capital. Our policy in this respect
has been enunciated in clear terms,
and certain assurances of reasonable
teturng to foreign investors have
been given by Government. India
needs foreign capital on terms which
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we consider fair to both parties, and
there is no evidence yet that this
policy needs to be changed.
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Shri G. D. Somani (Nagaur-Pali):
I would like to congratulate the hon.
Finance Minister on his presenting a
bold develcpment  budget this year.
The hon. Finance Minister had pro-
mised more than once in the past
that he would not allow the deve-
lopment programme of the country
to suffer due to lack of resources,
and we find that he has shown the
Government's determination to get
the necessary resources for the im-
plementation of the Five Year Plan,
whether it has been by additional
taxation, by borrowings, by foreign
aid, or in the last resort, by recourse
to deficit financing subject to certain
safeguards. I do not share the
pessimism of those members who say
that there is a dark economic situa-
tion today. I do feel that the policies
of the Government of India during
the last few years have been able to
restore confidence and stability in
our economic situation and to control
the infation, a fact which has also
been recognised by the report of the
Mission of the International Mone-
tary Fund which was released
recently. Strong objection was taken
by one or two Members to the re-
marks of the hon. Finance Minister:
that the face of the country is ¢hang-
ing, and is changing for the better.
1 am painfully aware of the fact that
our standard of living is among the
lowest in  the world, and
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poverty and unemployment are ram-
pant throughout the country, but
. still, if one visualises ard sees the
process of developments in which the
Government are engaged at present,
—in the construction of huge river
valley multi-purpose projects, the
community projects operating in the
rural areas and several other pro-
jects of important development,—one
cannot fail to realise the picture of a
new India that is steadily emerging
by the efforts of the Government. It
may not be possible to clearly assess
the effect of these projects just at
present, but those who can visualise
the effect when all these huge pro-
jects are put into operation can
certainly see that the remarks Jf the
Finance Minister are not unjustified.

Doutts and fears have also bLeen
expressed about the magnitude cf
deficit financing. I for one would
like to say that if the choice ig given
between deficit financing with cer-
tain safeguards on the one hand and
the curtailment of our development

programme on the other. I  would
certainly advocate  the former
course. The Finance Minister has

already promised to keep a close
watch on any inflationary pressure
that may arise in this deficit financ-
ing. and I have no doubt that a
policy c¢f liberalising imports and
¢ intensifying  the borrowing pro-
gramme will be followed vigorously
to neutralise the effects of deflcit
financing to a considerable extent. I
would. however, like to say a few
words about the administrative
machinery which both the Centre
and the States have got at their dis-
posal to cope with the huge develop-
ment crogramme. We find that the
Government of India are committed
to a huge expenditure of something
like Rs. 1,200 crores in the next two
years of the Plan.” Looking through
the records of progress made in the
last three years, it seems, however,
extremely difficult that the Govern-
ment will be able to realise this
target. The Finance Minister has, of
course. indicated, in the course of his
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speech, certain special measures that:
are being taken to push forward the
progress of the Plan in the remain-
ing period, but it is extremely doubt--
ful, without very exceptional and
special measures, whether the Gov-
ernment will be able tc achieve the-
targets of the Plan and will be able
to usefully spend this buge amount
of Rs. 1,200 crores during the next
two years. Another important point
also arises in this connection, and
that is whether the Gcvernment are:
satisfied that the normal checks and
supervision that they have for t{he
expenditure on this huge programme
will be sufficient to ensure that every
pie that is spent will be utilised pro-
perly and usefully. During the past
when the Government had a develop-
ment programme of a far less magni-
tude, we are aware of several in-
stances where irregularities have
been committed and where there has
been considerable wastage of public
money. I have no intention to cast
any general reflection upon the ad-
ministrative machinery, but things.
as they are. have got to be faced. and
I would submit respectfully that the
Finance Minister should not be satis-
fled with his routine checks for en-
suring that this huge amount of
money will be utilised properly. In
this connection, suggestions have
been made in the House for the ap-
pointment of a Parliamentary com-
mittee.

I would go even further and say
that as we have got Members of Par-
liament, the members of the
various State legislatures, business
people of proved integrity and ex-
perience and also other public men,
there is no reason why the Finance
Minister should not utilise the
services of these veople in constitu-
ting® small ccmmitteeg associated
with each huge project or each huge
spending department of every State

* for the purpose of ensuring that a

close scrutiny and watch will be kept
on the spending of the huge amount
that is envisaged in the Plan. I would
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like to say most emphatically that
ro useful purpose will be served by
holding a post-mortem enquiry later.
Our experience in the past does
clearly indicate that the Finance
Minister should not be satisfied with
his usual, routine, administrative
checks for the execution of the pro-
gramme. but he must ccnsider the
constitution of some sort of a com-
mittee that will keep a close watch
to ensure that the amount is utilised
properly and usefully.

Having said so much about the
public sector, I weuld like to make a
few observations abcut the private
sector. I would not iike to say muci
about the taxation policy cf the
Goveroment since the Finance Minis-
ter has already declared that he is
not going to make any major change
pending the recommendations cf the
Taxation Enquiry Commission. I
would only like to endorse what my
friend. Shri Tuisidas Kilachand said
in this connection. and I hope the
cbservations he made will receive
proper attention, by the Finance
Minister. I wouild, however, like to
draw his attention to an important
feature of the Government’s policy
which adversely affects capital
formation and development  of
several industries, that is the policy
of fixing control prices on a hasis
which leaves very little margin for
the shareholders and investors. Sir,
1 may refer to two instances, steel
and cement. where in spite of the
clear Tecommendations of such a
scientific and impartial body as the
Tariff Commission, the Government
of India did not see their way to fix
the priceg on a basis of 10 per cent
instead of 8 per cent as they did. Sir,
this 8 per cent even is subject to
taxstion. subject to bonus for labour,
subject to managing agency commis-~
gion, and in actual fact it comes to
about 33 per cent. May I ask, in all
‘humility, whether the Finance Minis-
ter is satisfied that in the present
context of circumstances, this 3% per
cent return for the holders of equity
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capital is justified, and whether the
recommendations of such an impar-
tial and scientific body like the Tariff
Commission should be ignored in the
way ir which it has been done in the
case of certain important industries
like cement and steel? I have no
quarrel with Government if they
want to continue the control of
prices of essential commodities, but
when they do control, then certainly
they must see that these industries
do get a fair return on their invest-
ment, to enable them to plough back
their profits for rehabilitation and
expansion. My hon. friend Shri
Bhagat just now himself declared
that Government regzards 6 per cent
return to the shareholders as quite
reasonable. I do not see how this
3% per cent return policy in the case
of cement and steel can be justified
in view of the present conditions of
the money market.

I would now like to refer to  the
new taxation proposals which have
been submitted. In this connection I
will take up first the excise duty on
cotton textiles. I am not opposed, in
principle, to the excise duties, but
the manner in which these excise
duties on cotton textiles have been
changed and adjusted not only from
year to year but even twice a year, o
that there is
something not quite satisfactory with
the machinery which is dealing with
these excise duties. What happened
last year? The Government of India
increased the excise duty on fine
cloth, especially in lower varieties,
by something like one hundred per
cent. Representations were made Ly
the industry; I alsc more than once
pointed out in thig House that it is
bound to affect the production of fine
varieties. and also consumption of
foreign cotton, a factor which should
have been foreseen by Government
themselves at that time. = However,
the hon. the Finance Minister did
not choose to heed the representa-
tions made by those who knew some-
thing about the industry. The result
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was that there was g steep decline in
the production of fine varieties. I
have got certain figures which show
that the production of fine varieties
fell from 4,46,923 bales in April-
October 1952 to 3,28,862 bales in
April-October 1953, which means
that there was a decline of about 2§
per cent. in these fine varieties. What
happened? The realisaticn for Gov-,
ernment from this excise duty in spite
of the enhanced rate was more or
less the same amount, but the posi-
tion of Indian cotton was aggravated
and Government were compelled tc
reverse their policy. They have had
to take off the duty on imported
cotton. At last they realised that the
whole policy that was adopted last
year has to be reversed.

My submission is this. We have
in the Government a Textile Direc-
torate working for the last ten years.
It is really surprising that our officers
who have been dealing with the
textile  question all these years
should not have been able to assess
the impact c¢f the policy that they
recommend to Government for being
adopted. When injury is done to an
industry it is difficult to undo it. It
is, therefore, in the fitness of things
that when Government takes re-
ccurse to more and more of cxcise
duties. the mdthinery which they
have at their disposal should be
utilised to function efficiently. The
difficulties should be foreseen shead
and action should not be taken only
after the damage has been done.

Then, take the example of duties on
art silk fabrics. This is not a major
industry. 1 find almost 80 per cent.
of factories manufacturing art silk
fabrics consist of less than one
hundred looms. This is 3 small-scale
industry which cannot bear this duty.
So unless something is done to re-
adjust or take off this duty on art
silk fabrics, it is absolutely clear that
these small factories operating in
different parts of the country will
have to severely curtail their produc-
tion and many of them may have to
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be closed. My submission in this:
connection is this: while these excise
duties are proposed -and levied. mno
proper study is made and no scienti-
fic data collected to see the incidence
of the levy on the industry in parti-
cular and on the economic condition
of the country in general. If :n in-
dustry is not abie to bear the burden,
and remedial action is taken some-
what late, by that time injury, which
cannot be repaired later, is done. So,
when these excise duties are now
forming an important source of
revenue and the Finance Minister, as
he said. is likely to take recourse to
these duties more and more in
future. I would again suggest that it
is in the general interest of the coun-
try that before imposing any excise
duties Government should have at
their disposal all the facts and figures
about the varicus industries which
are affected by them, so that nothing
is done to Adversely affect the whole
economic fabric of the country.

Sir, I would in the end like to wel-
come the proposals about setting up
of two development corporations for
the private sector. As I said in the
beginning, Government have strain-
ed their resources to the utmost for
finding funds to finance the public
sector. But I do feel that Govern-
ment have not shown the came
urgency and the same promptness in
finding resources for the private
sector. We have been hearing about
this State industrial development
corporation for quite a long time. But
the leisurely way in which the ‘vhole
question is being tackled leaves
much to be desired. The nprivate
sector, as you know, provides the
largest scope for employment, if we
leave the agricultural sector alone.
It has been estimated that private
sector gives emplocyment to 75 to 80
per cent. of the non-agricultural
population. Therefore any special
facilities, or any resources made
available to the private sector will go
a long way in meeting the unemploy-
ment situation, the seriousness of
which we all realise. I do hope and.
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trust that these iwo development cor-
porations will come into being in the
mear future and the Finance Minister
will also see that steps are taken
which will enable the private sector
to get mere and more resources, so
that the development of the country
‘both by the public sector and the
‘private sector may go hand in hand.

Dr. Mathuram (Tiruchirapalli):
Sir, I thank you for giving me this
-opportunity to speak. Before coming
to the different matters pertaining to
South India let me say a word or
two about the Budget in general.

T welcome the deficit financing as
presented by the hon. Finance Minis-
ter. We have full belief and faith
in our Finance Minister that he would
never let down the financial condi-
tion,of India. But my own fears are
that such deficit financing will have
to be sought year after year for
many years to come. The hon.
Finance Minister admits that inflation
will be there to some extent. To
what extent, we do not know. Rs.
742 crores of sterling balances will
be used to counteract, to some extent,
the inflation that is likely to occur.
How far will it be successful? We
do not know.

There is also a suggestion that in-
creased production and a drive to
maximise savings will mitigate to
some extent the inflation that is
likely to occur but there also we
will be able to gauge at the end of
the financial year how far we have
been successful.

The hon. Finance Minister is eager
to raise the tempo of the economic
activities. The Planning Commission
are also equally anxious to spend the
entire amount allotted in the Budget.
But what are our achievements in
all these years? Not even forty per
cent. of the total planned expendi-
ture has been utilised. Has it been
spent wisely and well? Two more
years of the Plan are before us. The
provision made in the Budget is
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beyond the ability of the adminis-
tration to utilise fully. Here a word
of caution is necessary. Let not the
craving to spend the allotted sum
lead to unnecessary and wasteful ex-
penditure. The Public Accounts
Committee has toured some of the
project areas and they know to a
what the real posi-
tion is. Let them gather all the in-
formation and submit reports
periodically—that is, at least once at
the beginning of every Session—to
this House. The House will be in a
position to understand the true
nature of things and give some help-
ful suggestions to the Government
and that will also give the necessary
drive to push the Plan further.

Regarding the new taxation pro-
posals, the excise duty on footwear
and the import duty on betel-nut are
going to affect not the rich but the
poor classes of people who form the
bulk of the nation. Let the hon.
Minister put his hands into the bul-
ging pockets of the many who wear
coats, trousers, jibbas, but let him
leave the loin cloth man with his
poor sandal to protect his foot and
the small receptacle which contains
his pansupari.

Regarding betel-nfit many opinions
have been expressed on the floor of
this House. I, from the South, know
how this betel-nut and pansupari is
being used by the southerners. 1t is
an ancient habit with them; and is
a part of their culture and no house
is without its betel leaves and betel-
nut. In any ceremony whether it is
private or public, distribution of pan-
supari is an inevitable item with-
out which nothing is complete. From
adolescence to the last days of their
existence in this world, they use this.
The arecanut or betel-nut is prepar-
ed in various forms in South India.
There are many varieties to suit the
different tastes of the people there.
There are also many men engaged
in preparing or curing the betel-nuts *
for different purposes—for ceremo-
nial purposes and so on. So many
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people will suffer if an import duty
is levied on the imported product be-
cause thereby the local arecanut
price will rise and the poor people
will really be affected by it. Let me
also say something more about it.
This pansupari is vitally important
for the southerners because after
each meal they will have to take
some leaves and nuts with a doze
of calcium. I am a medical man—
you can believe me—this much need-
ed calcium is found there and poor
people who are deficient in calcium
are usually accustomed to this kind
of calcium; they take it and absorb
it. Apart from that it is a good car-
bonative and digestive and it is a
solace for the poor.

I would also like to mention this.
One hon. Member who spoke just
before said that it was an apology
for meal—it is not an apology; it
forms part of it. People, souther-
ners especially, can rather go with-
out a meal to the work-spot or dur-
ing the working time they can go on
without a meal or drink or anything
but not without this pansupari. This
is highly essential and I say that it
is a culture of South India to use it.
So the duty on this will naturally
affect the poor people. That is why
I request the hon. Finance Minis-
ter to consider and try to bring down
at least this particular duty so that
the price may not be very high.

Then comes the footwear. Let the
hon. Finance Minister consider the
hand-made footwear as distinguish-
ed from the machine-made one. Be-
cause the rougher kinds are usually
made by hand and are being used
by the poorer classes of people,
naturally the hand-made ones must be
free from this kind of excise duty.
Only the machine-made ones must be
taxed and not those worn or made by
the poor people.

I would like to say something
about artificial silk. I heard recent-
ly that after the presentation of the
Budget, in Ahmedabad, about forty
artificial silk handloom factories have
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closed down thinking that it would
not be profitable for them to pro-
duce it. I request the hon. Finance
Minister to consider this point of
view also.

Some Members yesterday said that
soap and some of these articles are
luxuries. Soap is not a luxury in the
present day. Everybody is using it
and is going to use it for a long time
to come. The local-made or the
hand-made soaps are not charged
excise duties, but here I would like
to mention that the hand-made soaps
have not got a definite composition,
The compositions vary with each
man, with each variety and so on.
These hand-made soaps are not
suitable for the body; it is not like
clothes where even ordinary and
crude varieties can be safely wused.
The body needs a finer variety of
soap so that it may not affect the
skin. People are now accustomed to
the use of finer soaps for the body
and a cruder variety for washing the
clothes. It is used not only by the
rich people or the middle classes but
also by the poor people now. They
have taken to the use of soap and
so it has come to stay. So, I re-
quest the hon. Finance Minister to
reconsider and try to take off some of
these duties.

The next Five Year Plan is now
in the making. The majority of-the
villages in the South are without
proper access by roads—frunk roads,
etc—and there are ever so many
things. I represent the Tiruchira-
palli District where there is a
mighty river, Cauvery. On the one
side, the northern side, it is feeding
a‘lot of these fertile lands whereas
on the southern side, there is no
good water supply system. I would re-
quest the Plan-makers to come to
the areas concerned and see taluk by
taluk and get all the information
necessary. I would ask them to put
this at least in the next Five Year
Plan so that these barren lands are
converted into good wet soil. It is
easily possible there. Here I would
like to mention that the famous Dr.
Visvesvarayya had definitely drawn



2573 General Budget

{Dr. Mathuram]

plans for this area too and his
services may be utilised. These
plans which are with the Madras
State may be called for. The imple-
mentation of these plans will go a
long way in improving the barren
lands in Tiruchi, Pudukkottai and
Ramnad districts. All these three
districts will be benefited and thou-
sands and thousands of acres and
many square miles of land will be-
come cultivated soil and yield good
results, even better results than the
Tanjore-Cauvery delta. So I would
request the planners to consider these
plans and have them introduced in
the next Plan.

§ 5 A0 ¥ 771 9 F9F F qwal
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a1 B gEd dEd @, 9§ T AR
A g e @Y A9 S 9T SN
s fow & fod fe aw a0 e
T G T Q@ & AT S S
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o folt oy W7 ¥ fod ag ardw
OT] W W '

AT ATT, qH A% AT HIT A9
HEN § | W ¥ S TR F qwEq
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T W T @ @ N a1 @ A
ST 47 | 98 AR 59 a<E ¥ 9T :

“But regret that there is ab-

sence of mention in the Address
‘that the indefinite postponement
of the solution of the Kashmir
issue and dangling of the remote
possibility of a plebiscite being
taken by the U.N.O. are causing
widespread uneasiness and un-
certainty among the people of
Kashmir who are of the view
that it is the constitutional right
of the Kashmir State and people
of Kashmir alone to take the
-decision by plebiscite or in any
other manner they like in res-
Ppect of accession and no obstacle
should be placed in their way to

take the decision as soon as pos-
sible.”
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g fF dfavss & o N 9w 9
T F IS FI G | I TG G & fF
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on Private Members’ Bills
and Resolutions .
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FOURTH REPORT OF COMMITTEE
ON PRIVATE MEMBERS' BILLS
AND RESOLUTIONS

Mr. Deputy-Speaker: The House
will now take up Private Members’
Bills and Resolutions.

Shri Altekar (North Satara): With
your permission, Sir, I beg to move:

“That this House agrees with
the Fourth Report of the Com-
mittee on Private Members’
Bills and Resolutions presented
to the House on the 16th March,
1954.”

The Committee, after discussion with
the Movers of the Resolutions and
going through the other aspects, has
allotted two hours to the first Reso-
lution of Shri Gidwani regarding
encouraging of family planning, two
and a half hours to the Resolution
by Shri M. S. Gurupadaswamy re-
garding abolition of the Second
Chamber at the Centre, and two
hours for the Resolution of Shri
Dabhi regarding the introduction of
prohibition among the Army, the
Navy and the Air Force. It is a
simple matter. I commend this Re-
port for the acceptance of the House.

Mr. Deputy-Speaker: The point is
this. There are only three Resolu-
tions on the Order Paper today:

Planning

Shri Gidwani’s Resolution regarding
family planning, Shri M. S. Guru-
padaswamy’s Resolution regarding
the abolition of the Second Cham-
ber and Shri Dabhi’s Resolution re-
garding the introduction of prohibi-
tion in the Army, the Navy and the
Air Force. The Committee has allot-
ted two hours for Shri Gidwani’s
Resolution, two and a half hours for
Shri M. S. Gurupadaswamy’s Reso-
lution and two hours for Shri Dabhi’s
resolution.

The question is:

“That this House agrees with
the Fourth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 16th March, 1954.”

The motion was adopted.

RESOLUTION RE. FAMILY
PLANNING

Mr. Deputy-Speaker: Two hours
is the time allotted for this. How
long does the hon. Minister propose
to take?

The Minister of Health (Rajkumari
Amrit Kaur): I do not think I shall
want more than 15 to 20 minutes to-
reply. .

Shri Gidwani (Thana): Twenty
minutes in the beginning and tenm
minutes at the end :or me.

Mr. Dzputy-Speaker: We have got
one hour and ten minutes. For the
other HIembers, I wiil allow one
Member from each group for 10
minutes.

The Minister of Defence Organisa-
tion (Shri Tyagi): In that case. the
third Resolution does not come up at
all.

Mr. Deputy-Speaker: Shri M. S.
Gurupadaswamy may not move the
second Resolution.

Shri Tyagi: If he withdraws. that
is another matter.:





